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(d) There has been no such influx 

in Manipur.

(e) Security measures have .been 
tightened up for dealing with the 
activities o f the extremists effectively.

Arrest under N.S.O. and N.S.A.

1824. SH RI M O H A M M A D  A S R A R  

A H M A D  :
SH RI S A T Y A G O P A L  M IS R A  : 
SH RI A S H F A Q  H U S S A IN  : 

W ill the Minister o f  H O M E  
A F F A IR S  be pleased to state :

(a) the number of persons arrest-
ed under N .S .O . and N .S .A . in the 

country (State-wise) from the date 
o f the N .S .O . and N .S .A . came 
into operation till 25 August, 1981, 
31 August, 1981 and 15 November, 
1981 respectively ;

(b) the number o f such persons 
acquitted/discharged/released by the 
Competent authority/High Court/ 
Supreme Court or the Government 
in each State ;

(c) the reasons for such acquit-

ted/discharged/released by the com -
petent authority/court or Govern-
ment; and

(d) the number o f such persons 
in prison (State-wise) as on 25 
August, 1981 ?

T H E  M IN IS T E R  O F  STA T E  IN  
T H E  M IN IS T R Y  O F  H O M E  
A F F A IR S  (SH R I Y O G E N D R A  
M A K W A N A ) : (a) to (d). The 
information is being collected and 
will be laid on the Table o f the 
House-

Number of Labour Courts/Tribanals 
and cases pending therein

1825. SHRI M O H A M A D  
. A S H R A R  A H M A D  :

SH R I S O M N A T H  
C H A T T E R  JEE :

W ill the Minister o f L A B O U R  be 
pleased to state :

(a) the number o f Labour Courts
and Labour Tribunals constituted by 
the Government o f  India and State 
Governments functioning in the 
country (State-wise) as on 1 Novem -
ber, 1981 ; ‘

(b) the number o f cases pending 
in each category of Labour Courts 
and Labour T ribunals as on 1 
November, 1981; and

(c) steps taken by Government 
to ensure speeJy disposal o f cases ?

T H E  M IN IST E R  O F  STA T E  IN  
T H E  M IN IS T E R Y  O F L A B O U R  
(S H R IM A T I R A M  D U L A R I  
S IN H A ) : (a) and (b).

N o . o f Labour Number o f
---------------------------- cases pen-
Courts Tribu- ding in

' n a l s ------------------------
Courts Tri-

-  bunals

Government o f India 1038
8 Central Government
Industrial Tribunal-
cum-Labour Courts
State Govts. :

1. Sikkim — — -- : —
2 . Manipur — 1 --- 4
3. Kerala 3 3 534 151
4. Madhya

Pradesh
10 ’ 1 749 27

5. Orissa 1 1 244 143
6 . Haryana 2 i 825 372
7. Nagaland — 1

(Part time)
—

8. Tripura 1 1 \  5 —




